NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 25.03.2026 (WEDNESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Delivery of Order

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | IA No. 1635/2025 Kamma Srinivasa Rao, | Mr. HK Chaturvedi Shivakumar and
(For Additional Docs) Director of the Suresh- R1
in Suspended Board of
Comp App (AT) (CH) Directors of Corporate
(Ins) No. 310/2023 Debtor, Trichy
For Stay Thanjavur Expressways
IA No. 958/2023 & Limited
722/2024 Vs
For Exemption IDBI Bank Ltd & Anr.
IA No. 959 & 960/2023
For Admission (Fresh Cases)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) Tamil Nadu Discharged | Mr. Mayan H Jain
(Ins) No. 169/2026 Prisoners Aid Society
For Stay Rep by its Director and
IA No. 501/2026 Treasurer S
Gnaneswaran
Vs
Real Value Promoters
Pvt Ltd rep by CA.
Mahalingam Suresh
Kumar
3. | Comp App (AT) (CH) Venkata Chalam Mr. Y Suryanarayana
(Ins) No. 158/2026 Varanasi
For Additional Docs. Vs
IA No. 477/2026 Ritesh Agarwal
4. | Comp App (AT) (CH) No. | Anakachery Ms. Siji Abraham
33/2026 Mossakutty & 5 Ors
For Stay Vs
IA No. 408/2026 Fidus Real Estate and
(With Defects) Builders Pvt Ltd & 6
Ors



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Defective Cases

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) Gandluri Bharathi Devi | Mr. Kishore
(Ins) No. 168/2026 Vs Balasubrarnanian
For Exemption State Bank of India &
IA No. 499/2026 Anr.
For Stay
IA No, 500/2026
(With Defects)
For Orders
(Request for adjournment in Item No. 6 will not be entertained)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
6. | Comp App (AT) (CH) Nandamuri Mr. Avinash Krishnan Mr. Anirudh Krishnan
(Ins) No. 129/2022 Meenalatha, Erstwhile Ravi R1
For Exemption Director of Vantage
IA No. 307/2022 Spinners Pvt Ltd
For Stay Vs
IA No. 308/2022 The Cotton Corporation
of India Ltd & Anr
7. | Comp App (AT) (CH) Umesh Purshottam Mr. Y Suryanarayana Mr. VVSN Raju- R1
(Ins) No. 70/2025 Jhetwani
For Direction Vs
IA No. 224 /2025 State Bank of India &
Anr.
WITH
8. | Comp App (AT) (CH) Umesh Jhetwani Mr. Y Suryanarayana Mr. VVSN Raju- R1
(Ins) No. 71/2025 Vs
For Stay Vamsi Kambhammettu,
IA No. 225/2025 Liquidator of Meena
Jewellers Exclusive Pvt
Ltd & 5 Ors.
WITH
9. | IA No. 1413/2025 Umesh Jhetwani Mr. Y Suryanarayana Mr. VVSN Raju- R1
(For Amendment) Vs
in State Bank of India &
Comp App (AT) (CH) 3 Ors.
(Ins) No. 74/2025
For Direction WITH
IA No. 232/2025
10. | Comp App (AT) (CH) State Bank of India Mr. VVSN Raju Mr. Y Suryanarayana

(Ins) No. 82/2025
For Additional docs.
IA No. 238/2025

Vs
Umesh Purshoram
Jethwani & Anr

R1

For Direction

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

11.

Restoration (AT) (CH)
No. 04/2026

in

Comp App (AT) (CH)
(Ins) No. 43/2026
For Condone Delay
IA No. 101/2026
For Stay

IA No. 102/2026
(With Defects)

Sushil Mantri
Vs
Sammaan Finserve Ltd

Mr. Anil Acharya




12.

IA No. 475/2026
(To Recall)
in

Comp App (AT) (CH) No.

22/2024

P Venugopal,
Shareholder of Sri Sai
Pardha Real Estates Pvt
Ltd

Vs

The Registrar of
Companies & 2 Ors

Ms. Renuka
Parameswari R

Mr. Prithvi Raj JS
R2 R3

For Admission (After Notice)

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

13.

Comp App (AT) (CH) No.

112/ 2023
For Interim Relief
IA No. 1387/2023

Gireesh Sanghi

Vs

SKK Zippers Pvt Ltd &
10 Ors

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
RO

14.

Comp App (AT) (CH) No.

118/2023
For Interim Relief
IA No. 1453/202

Gireesh Sanghi

Vs

Sanghi Poly Zips Pvt
Ltd & 10 Ors

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
RO

15.

Comp App (AT) (CH) No.

119/2023
For Interim relief
IA No. 1454/2023

Gireesh Sanghi

Vs

Sanghi Filaments Pvt
Ltd & 10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf R6-
R8

Ms. Lakshana Viravalli
RO

16.

Comp App (AT) (CH) No.

02/2024
For Interim Relief
IA No. 50/2024

Gireesh Sanghi

Vs

Fancy Zippers Pvt. Ltd.
& 10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
RO

17.

Comp App (AT) (CH) No.

58/2024
For Direction
IA No. 865/2024

Gireesh Sanghi

Vs

Balaji Zippers Pvt Ltd &
10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
R9




18.

Comp App (AT) (CH) No.

59/2024
For Direction
IA No. 868/2024

Gireesh Sanghi

Vs

Maruthi Fasteners Pvt
Ltd & 10 Ors

WITH

Mr

. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
RO

19.

Comp App (AT) (CH) No.

02/2025
For Direction
IA No. 25/2025

Gireesh Sanghi

Vs

Alpha Zippers Pvt. Ltd.
& 10 Ors.

WITH

. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3-R5

Ms. Kopal Sharraf
R6- R8

20.

Comp App (AT) (CH) No.

03/2025
For Direction
IA No. 30/2025

Gireesh Sanghi

Vs

Sanghi Threads Pvt Ltd
& 10 Ors.

WITH

. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3-R5

Ms. Kopal Sharraf
R6- R8

21.

Comp App (AT) (CH) No.

04/2025
Interim Relief
IA No. 34/2025
For Exemption
IA No. 37/2025

Gireesh Sanghi

Vs

Sanghi Synthetics Pvt
Ltd & 10 Ors.

WITH

. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3-R5

Ms. Kopal Sharraf
R6- R8

22.

Comp App (AT) (CH) No.

05/2025

For Interim Relief
IA No. 39/2025
For Exemption

IA No. 42/2025

Gireesh Sanghi
Vs
SZF Pvt Ltd & 10 Ors

. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3-R5

Ms. Kopal Sharraf
R6- R8

23.

Comp App (AT) (CH)
(Ins) No. 399/2023
For Stay

IA No. 1228/2023

Kunaparaju
Sudharshan Varma,
Suspended Board of
Director of Bharat
Waterfront Pvt Ltd
Vs

IL & FS Financial
Services Ltd. & Anr

. Yogesh Jagia

Mr. T Vijayakumar
Reddy- R1

24. | Comp App (AT) (CH) Annavajhala Mr. Y Suryanarayana Mr. P Bhaskar R1
No. 14/2024 Ramanand
Vs
Lakshmi Sujatha
Tummala & 5 Ors.
25. | Comp App (AT) (CH) No. | Nagarjuna Agro Mr. MV Swaroop Mr. CV Shailandhran

23/2024

For Exemption

IA No. 382/2024
For Stay

IA No. 383/2024
For Direction

IA No. 1178, 1179 &
1247/2024

Chemicals Pvt Ltd &
3 Ors
Vs
Shrikant Gopilal Rathi
& 4 Ors.
WITH

R1




26. | Comp App (AT) (CH) No. | Shrikant Gopilal Rathi Mr. CV Shailandhran Mr. MV Swaroop
33/2024 & 2 Ors R2- R4
For Stay Vs
IA No. 581/2024 Nagarjuna Agro
For Exemption Chemicals Pvt Ltd &
IA No. 582/2024 8 Ors.
WITH
27. | Comp App (AT) (CH) No. | Mukund Mr. MV Swaroop Mr. CV Shailandhran
34/2025 Ghanshyamdasji R2
For Stay Maheshwari (DAGA) & Mr. B Dhanaraj- R7
IA No. 494/2025 2 Ors
For Direction Vs

(With Defects)
IA No. 1538/2025
To Vacate Stay
IA No. 1682/2025

Balvinder Singh
Administrator of
Nagarjuna Agro
Chemicals Pvt Ltd &
8 Ors.

28. | Comp App (AT) (CH) SP Coal Resources Pvt Mr. P Jesus Moris Ravi | Mr. Varun Srinivasan
(Ins) No. 68/2024 Ltd
For Stay Vs
IA No. 201/2024 Integrated
Thermoplastics Ltd
29. | Comp App (AT) (CH) Mutiara Energy Mr. Avinash Krishnan Mr. T Ravichandran
(Ins) No. 62/2025 Holdings Ravi R15
Vs Mr. P Giridharan R17
State Bank of India & R18
18 Ors
WITH
30. | Comp App (AT) (CH) Precious Energy Mr. Vishnu Mohan Mr. Edward James- R1

(Ins) No. 145/2025
To dispense with
IA No. 391/2025

Holdings

Vs

State Bank of India &
18 Ors

Mr. P Giridharan- R17
R18

31. | Comp App (AT) (CH) D Srinivasa Rao Mr. D Srinivasa Rao Mr. T Ravichandran
(Ins) No. 117/2025 Personal Guarantor of Party-in-person R1
Priyaranjani Fibres Ltd
Vs
Omkara Assets
Reconstruction Pvt Ltd
& Anr
32. | Comp App (AT) (CH) Laji Joseph Mr. Arun C Mohan Mr. ML Ganesh
(Ins) No. 385/2025 Vs
For Stay The South Indian Bank
IA No. 1128/2025 WITH
33. | Comp App (AT) (CH) Joys Laji Mr. Arun C Mohan Mr. ML Ganesh
(Ins) No. 386/2025 Vs
For Stay The South Indian Bank
IA No. 1130/2025
34. | Comp App (AT) (CH) Gajjala Vivekanand Mr. Adarsh Mr. VVSN Raju
(Ins) No. 405/2025 Vs Subramanian R1 R2 R8
Manjeera Retail Mr. Palash Taing R3-R5
Holdings Pvt Ltd & Mr. Rahul
9 Ors Unnikrishnan R7
35. | Comp App (AT) (CH) State Bank of India Mr. K Chandrasekaran | Mr. Varun Srinivasan

(Ins) No. 462/2025
For Stay
IA No. 1317/2025

Vs
IDBI Bank Ltd & 3 Ors

R1

Mr. B Dhanaraj R2
Mr. TKM Sai Krishnan
R3




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
36. | Comp. App (AT) (CH) B. Rajesh Mr. AS Sathish Kumar | Mr. V Manivannan-R1
(Ins) No. 285/2021 Vs Mr. R Vidhya Shankar —
N. Sivachalam, R2-R4
Liquidator, Everon Mr. ML Ganesh- R5
Castings Pvt Ltd & 6
Ors.
37. | Comp App (AT) (CH) The Regional Mr. K Panneer Selvam Mr. Akash Srivastava
(Ins) No. 179/2022 Provident Fund R4
Commissioner
Vs
Arunava Sikdar, RP of
The National Sewing
Thread Company Ltd.
& 3 Ors.
WITH
38. | Comp App (AT) (CH) M. Vigneshwaran Mr. K Panneer Selvam Mr. Karan Valecha R1
(Ins) No. 229/2022 The Regional Provident Mr. KK Vigneshwar R2,
For Stay Fund Commissioner R3
IA No. 490/2022 II/0IC, EPFO Mr. Akash Srivastava
Vs R4
Arunava Sikdar, RP of
The National Sewing
Thread Company Ltd.
& 3 Ors
39. | Comp App (AT) (CH) Jakkula Rama Rao Mr. Anirudh Krishnan | Mr. Varun Srinivasan R1
(Ins) No. 258/2022 Suspended Director of
For Stay NCS Sugars Ltd.
IA No. 547 /2022 Vs
For Urgent Listing Punjab National Bank
IA No. 548/2022 & 2 Ors
40. | Comp App (AT) (CH) Srikanth Dwaraknath Mr. R Vidhya Shankar | Ms. Ramya
(Ins) No. 23/2023 Liquidator, Surana Subramaniam- R1
Power Ltd. Mr. D Manimaran R3
Vs Ms. S Menaka- R4
Dineshchand Surana & Ms. G Savitha- R6
14 Ors Mr. VV Sivakumar R8
Ms. Ancy George R10
R12
41. | Comp App (AT) (CH) Ashish Mishra Mr. Aditya Parolia Mr. Uday Shankar RM
(Ins) No. 237/2023 Vs
Expat Projects and
Development Pvt Ltd
42. | Comp App (AT) (CH) Tamil Nadu Generation | Mr. ST Raja Ms. Anuradha Bisani
(Ins) No. 281/2023 and Distribution
For Stay Corporation Limited
IA No. 859/2023 Vs
For Exemption Anuradha Bisani,
IA No. 860/2023 Liquidator of Lanco
Infotech Ltd
43. | Comp App (AT) (CH) Navneet Chaurasia Mr. Sriram Ms. CS Anuradha Bisani

(Ins) No. 369/2023

Vs

Anuradha Bisani,

Liquidator of Lanco

Infratech Ltd.
WITH

Venkatavaradan




44. | Comp App (AT) (CH) Navneet Chaurasia Mr. Sriram Ms. CS Anuradha Bisani
(Ins) No. 456/2023 Vs Venkatavaradan
Lanco Infratech Ltd.
Through Anuradha
Bisani, Liquidator
WITH
45. | Comp App (AT) (CH) Navneet Chaurasia Mr. Sriram Ms. CS Anuradha Bisani
(Ins) No. 457/2023 Vs Venkatavaradan
For Direction Lanco Infratech Ltd.
IA No. 1429/2023 Through Anuradha
Bisani, Liquidator
46. | Comp App (AT) (CH) Sakku Bai Devarajulu Mr. J Manivannan Mr. S Satish

(Ins) No. 187/2025

Vs

V. Mahesh, Liquidator
of Nagarjuna Oil
Corporation Ltd.

For Admission (Fresh Cases)

02.00 PM

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

Comp App (AT) (CH)
(Ins) No. 62/2026
For Stay

IA No. 156/2026
For Condone Delay
IA No. 157/2026
Delay in refiling

IA No. 185/2026

Riju Ravindran
Suspended Director &
Promoter of Think and
Learn Pvt Ltd

Vs

Shailendra Ajmera,

RP of Think and Learn
Pvt Ltd & Anr.

Mr. V Shyamohan

Ms. Pooja Mahajan R1

For Hearing (Part Heard)

(Ins) No. 101/2026
For Stay
IA No. 305/2026

Part Heard

Ghouse, Suspended
Director of GVK Energy
Ltd & 6 Ors.

Vs

Venkata Chalam
Varanasi, IRP of GVK
Energy Ltd

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) Ilyas Ghulam Hussain Mr. Anant Merathia Mr.Adarsh Subramanian

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

3. | Comp App (AT) (CH) Aakash Educational Mr. Vishnu Mohan Mr. Thriyambak J
(Ins) No. 50/2025 Services Ltd Kannan- R1
For Stay Vs Ms. Pooja Mahajan R2
IA No. 186/2025 GLAS Trust Company
To dispense with LLC & 2 Ors.
IA No. 187/2025

4. | Comp App (AT) (CH) GLAS Trust Company Mr. Thriyambak J Ms. Lakshana Viravalli
(Ins) No. 139/2025 LLC Kannan R1
For Exemption Vs Mr. Vishnu Mohan R2
IA No.374 & 375/2025 | Shailendra Ajmera, RP
For Interim Relief of Think & Learn Pvt
IA No. 376/2025 Ltd & 3 Ors




S

INSTRUCTIONS FOR SMOOTH VC HEARINGS

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https:/nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.

(044-28880500), or through email on e-mail I1D: vcnclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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